' THE HIGH COURT OF MANIPUR
e

.. Dated, the 30" November, 2018.

No.HCM/1/96/BENCH - .i z ; t ‘-  As directed, it is hereby informed to all the
learned counsef* afd ‘concerned parties that copies of the Bail Application should be
i1 v -

served to the cohéeiff.n'ed PP before or a,t the time of filing the same. Only thofe

applications vv‘h'e.re 'vsngczh?notic'e are se'r:veci-.(;wi'll be accepted and listed for Motion.
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bk REGISTRAR (JUDL.)
Copy to :- .

1. The AdvoCﬁate'Genér"él, Govt. of Manipur.

- The Govt. Advocatss, Govt. of Manipur.

. The Registrar, Administration & Vigilance, High Court of Manipur.
. The President, High Court E}gr Association, Manipur.
. The President, AMBA, Manjghit, « . -

- All the Jt. Registrars, High Court 6f Manipur.

- All the Deputy Registrars, High Court of Manipur.

. The Principal Secretary to Han'ble The Chief Justice, High Court of Manipur.
. All the Assistant Registrars/L.R.0./Sr. Grade Stenographer, High Court of Manipir.
10.The P.S. to Hon'ble Mr: Justice Lanusungkum Jamir,
11.The P.S. to Hon'ble Mr, Justice Kh. Nobin Singh.

.,

12.The P.S. to Registrar General',%’ﬁigh Court of Manipur.
¢

13.The P.S 0 Registrar (Judicial},'High Court of Manipur
\JiiFhES/yst)e:m Analyst, High Court of Manipur for uploading the same to the officia
website. gt g

15. All the Superintendents, High (.f'ou.rt of Ménipur.
16.The Court Masters, High Court of Manipug,.
L

For kind information and Eifculation
(0 the learned members
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17. Guard File/Order Bogk. - - SRGRE Y
18. Notice Board! | i s
19. Concerned file. ' -
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